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O R D E R 

09.04.2019   It is informed that the ‘Extra-ordinary General Meeting’ of the 

company has already been held.  In the circumstances, we are not inclined to 

interfere with the interim order dated 14th February, 2019.   

 Parties may co-operate with the Tribunal for early disposal of the petition. 

 The appeal stands disposed of.  

  

 

[Justice S.J. Mukhopadhaya] 
Chairperson 

 

 
 

[ Justice A.I.S. Cheema ] 
 Member (Judicial) 
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